
GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE & EMPOWERMENT

RAJYA SABHA

UNSTARRED QUESTION NO. 1398
TO BE ANSWERED ON 05.05.2016

1398. IMPLEMENTATION OF SOCIAL WELFARE SCHEMES IN HARYANA

KUMARI SELJA:
SHRI RAMDAS ATHAWALE:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state

(a) the number of social welfare schemes being implemented by the Ministry in the country
particularly in Haryana along with name of each scheme;

(b) whether there are specific scheme for SC/ST and women; and

(c) if so, the details of these schemes along with allocation?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRI VIJAY SAMPLA)

(a): Major social welfare schemes being implemented by the Ministry and their allocation for
2016-17 for the country including Haryana are given in Annexure.

(b): The objective of these schemes is social, economic and education empowerment of
Scheduled Castes, Other Backward Classes, Senior Citizens, Alcoholics, Transgender
including women of these categories.

(c): The allocation are reflected in the annexure mentioned in reply to part (a) above.

******



Annexure - I

Referred in Reply to part (a) of the Rajya Sabha Unstarred Question No.1398 for answer on
5-5-2016 raised by Kumari Selja, MP and Shri Ramdas Athawale, M.P. regarding
Implementation of social welfare schemes in Haryana.

Details of major social welfare schemes being implemented by the Ministry of Social Justice
and Empowerment in the country including the State of Haryana :

Sl.No.
Name of Scheme

Allocation
2016-17

Rs. in lakh
1 Pre-Matric Scholarship Scheme for Scheduled Caste students studying

in IX and X Classes;
55000.00

2 Pre-Matric Scholarship Scheme for Children of those engaged in
unclean occupations and prone to health hazard;

200.00

3 Post-Matric Scholarship Scheme for SCs; 279100.00
4 Free Coaching for SCs and OBCs; 2500.00
5 Upgradation of merit of SC students; 300.00
6 Top Class Education for SCs; 2100.00
7 Rajiv Gandhi National Fellowship Scheme; 20000.00
8 National Overseas Scholarship Scheme for SCs; 1500.00
9 Babu Jagjivan Ram Chhatrawas Yojana:                               For   Boys

For
Girls;

500.00
4000.00

10 Strengthening of Machinery for enforcement of PCR Act and POA
ACT.

15000.00

11 Scheme for Rehabilitation of Manual Scavengers (SRMS); 1000.00
12 Pradhan Mantri Adarsh Gram Yojana (PMAGY); 9000.00
13 Venture Capital Fund for Scheduled Castes; 4000.00
14 Credit Enhancement Guarantee Scheme for Scheduled Castes; 1000.00
15 Special Central Assistance to Scheduled Caste Sub-Plan (SCA to

SCSP);
80000.00

16 Following Corporations are also engaged for social welfare of
Scheduled Castes :

(i) National Scheduled Caste Finance and Development
Corporation;

(ii) National Safai Karmacharis Finance and Development
Corporation;

(iii)State Scheduled Castes Development Corporations;

13900.00

5000.00

2000.00
17 Pre-Matric Scholarship for Other Backward Class Students; 14200.00
18 Post-Matric Scholarship for Other Backward Class Students; 88500.00
19 Construction of Hostels for OBC Boys and Girls; 4000.00
20 Assistance to Voluntary Organizations working for welfare of OBCs; 400.00
21 National Fellowship for OBCs; 2700.00

:
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Sl.
No. Name of Scheme

Allocation
2016-17

Rs. in lakh
22 Dr. Ambedkar Scheme of Interest Subsidy on Educational Loan for Overseas

Studies by Other Backward Classes and Economically Backward Classes
(EBCs);

200.00

23 Dr. Ambedkar Post-Matric Scholarship for EBCs; 1000.00
24 Dr. Ambedkar Pre-Matric and Post Matric Scholarship for Denotified Tribes

(DNTs);
500.00

25 Construction of Hostels for DNT Boys and Girls; ---
26 Other schemes being implemented by National Backward Classes Finance

and Development Corporation are :
(a) New Swarnima for women;     (b) Saksham;       (c ) Shilp Sampada;
(d) Education Loan Scheme;         (e) Micro Finance Scheme;
(f) Mahila Samridhi Yojana; and  (g) Krishi Sampada.

10000.00

27 Scheme of Integrated Programme for Older Persons (IPOP); 3700.00
28 Scheme of Assistance for Prevention of Alcoholism and Substance (Drug)

Abuse;
3500.00

29 Scheme for Social Defence Services; 300.00
30 Pre-Matric Scholarships for students with disabilities; 400.00
31 Post-Matric Scholarship for students with disabilities; 800.00
32 Top class education scholarships for students with disabilities; 100.00
33 National Fellowship for persons with disabilities; 1950.00
34 National overseas scholarships for students with disabilities; 100.00
35 Scheme of incentive to employers in private sector for providing employment

to persons with disability;
50.00

36 Assistance to Disabled Persons for Purchase/fitting of Aids
and Appliances (ADIP);

13000.00

37 Scheme for Implementation of Persons with Disabilities (Equal
Opportunities, Protection of Rights and Full Participation) Act, 1995
(SIPDA);   [Including Skill development of persons with disabilities under
the scheme].

19300.00

38 Indian Sign Language Research and Training Centre; 300.00
39 Deendayal Disabled Rehabilitation Scheme (DDRS). 4500.00
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